\ 2101 TEM NO. 7 COURT NO. 8 SECTI ON | VA
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Speci al Leave to Appeal (O...... CcC No(s).
13425/ 2015
(Arising out of inpugned final judgnent and order dated 18/12/2014
in WA No. 30340/ 2013 passed by the High Court of Karnataka Crcuit
Bench at Dharwad)
SATEESH GANAPATHI KADAM AND ORS Petitioner(s)
VERSUS
THE LAND TRI BUNAL BY | TS CHAI RVAN AND ORS Respondent ( s)
I.A 1/2015(Wth c/delay in filing SLP and office report)
Date : 29/01/2016 This application was called on for hearing
t oday.
CORAM :  HON&#39; BLE MR, JUSTI CE MADAN B. LOKUR
HON&#39; BLE MR JUSTI CE R K. AGRAVWAL
For Petitioner(s) M. Basava Prabhu Patil, Sr. Adv.
M. Manjunath Mel ed, Adv.
M. Raviraj Patil, Adv.
M. Anil Kumar, Adv.
For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER
Del ay condoned.
The special |eave petition is di sm ssed.
(Meenakshi Kohl i) (Jaswi nder Kaur)
Court Master Court Master



